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T, 4646(3T).—F=1T TLHT, I Ata=aw, 1989 (1989 F 24) (R THH THF THTI I
ey wgr @7 8) fT g 200 F IuEE(l) F FfH 9 F A9, FTETETO AT |, "@ue 3,
IT-GUL (i) § THRTIAT FATEA T 6 T HATAT (TFHH Y A7 w@9re) F7 srferg=er €. 450(37) famrs

04/07/2025 # YHTIAT AT GIFHIT & ¥ HATAT (THH Taa i §ree) it stfergaer # fafafde g
T ETT ST % QT oo § ARAE-UedTE A 9Radd aRASET 98 A @ Yo aRaeET

fAoaTas & o sraem g, VY 5[ % 1ST9 e & SmerT 1 =Sy it T AT

AT, I ATATHIH &T & 200 FT IT-LTT (4) F e w0 S gu=e “Aer” | feArw
12.07.2025, i< “Ifeas wFsE” ¥ A7 12.07.2025 F7 THTiora B3 Tm o; o7, Tew IresT wi
el oft =for o1 S ey TE g
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ST, TeA| AT F 36 Afefaas & g 205 A IT-awT (1) % ATa0r § oAt R F%

TCHTT FT AT T

A AT, I FLHT GEH TIEAHT f I IS ITH e 92 I AT HIH 6 T 20T Hf

STETT (1) BT Y& AT FT TINT Fd g0, Tg A0 FdT 2 o6 260 Suag aqgHr § e e

ECINRIEEE RIS CREIS Ik

AT, AN, 3 AR T a7 202 FF IT GTRT (2) F ATEC H, hx LR T TTIOT FAT §
FT rfersTie TST= ¥ 26 ATAAT F Y19 9% 6 91 goq gt § ke v o awg & adft

FTLTA T HTh gAY 9w TLRIT geaF gl STUAT |

A

Ry e TS # ARAR-tedre A eREds aRASET A By & aRAsET F ol @t e
H AT H TATAT HLHAT qiga AT 3Tk Ad S T qierw faam

% | @@/ | g | g | wfteew 1 wrfer #r A
- @ AT | F FT Lk
THR | UHd | &A% (I
Hex #)
LIEHEET] TSI © FET
1 377 | Fft | #f | 0-00-02 ?T;mﬁ AT TS AT A ST ST
2 207 st | Ff | 0-00-22 | fSrrerars AzwTe Ay
3 208/1 st | Ff 0-06-57 | FITeheATad THANTS Tl sl (AeaT
4 208/3 st | #f™ | 0-06-40 | Grerars arawars wnfa.
5 212 st | FT | 0-13-20 | FfHeATaA THAATE T AT fear et
6 213 st | F 0-13-60 | S(eTHTE ATATHATS
7 253 ety | F | 0-22-32 | sefeEwr sewats faT greeat
8 233 st | F 0-09-36 | TUFHTY WAATS AT
9 214 fastt | F™ | 0-07-52 | smorrrs Aroma e
10 215 st | T 0-07-26 | IALATHHATE TTGISHTS AT
11 216/1 st | ™ | 0-05-86 | Fifsherraw TwawTE Tea i fAeram anfy
12 195/3 st | F | 0-02-90 | ErrEe sraErere sfrarars frear anfy
T 0-95-23
Tiagee qTAT ; ATRATE (ITHI)
1 21/2 @St | FT | 0-00-12 | eridred HaTS oMf
2 20/1 st | ™ | 0-00-19 | Frarars wivrars dee st
3 21/3 st | #™ | 0-00-63 | TEAFHIT ATLANTE ATHAT
4 21/4 st | Ff | 0-00-69 | frETHTE AITATATE deraET
5 21/5 st | FT | 0-01-08 | AOU[ATE FATATE T e
6 22 st | #™ | 0-02-40 | wivweTer FeTHTE
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7 16/2 EEL 0-02-71 | Safeg AT

8 16/3 Bl 0-00-66 | THITHTE aTLATE

13D

0-08-48

[FT. /. E. -346908-03]
TroTer HraTeae, q&F TRASHT Yagsw/ At

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 13th October, 2025

S.0. 4646(E).—Whereas by the notification of the Government of India in the Ministry of Railways
(Railway Board) (Published in the Gazette of India, under notification No. 450(E) of dated 04.07.2025 Extra
Ordinary Part II Section-3 Sub-section (ii) (here in after referred to as the said notification) under subsection(I) of
section 20A of the Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act) the Central Government
declared its intention to be acquired the land specified in the Schedule annexed to the said notification for execution,
maintenance, management and operation of the Special Railway Project namely, Nadiad-Petlad Gauge Conversion
Project in District Kheda in the State of Gujarat.

And, whereas, the substance of the said notification was published in daily local newspaper “Sandesh”
dated 12th July, 2025 and “The Indian Express” dated 12th July, 2025 under Sub-section (4) of Section 20A of
the said Act;

And, whereas, no objection has been received by the competent authority;

And, whereas, in pursuance of Sub-section (I) of Section 20E of the said Act, the competent authority has
submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by Sub-section (1) of Section 20E of the said Act, the Central Government hereby declares that the land
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of Sub-section (2) of Section 20E of the said Act, the Central government here by
declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
Nadiad - Petlad Gauge Conversion Project in the state of Gujarat.

State : GUJARAT District : Kheda
Sr. Survey Type of Nature Area of Land
No. | Number Land of Land to . Name of Land Owner/Interested Person
be Acquire
(in Sqm)
Village: Vaso Taluka : Vaso
1 377 Private Agriculture 0-00-02 Chiragbh.ai Laljibhai Rabari & Hareshbhai
Jashabhai Etc.
2 207 Private Agriculture 0-00-22 Jigneshbhai Natubhai etc.
3 208/1 Private Agriculture 0-06-57 Kokilaben Ramanbhai Patel’s Widow etc.
4 208/3 Private Agriculture 0-06-40 Chhotabhai Babarbhai etc.
5 212 Private Agriculture 0-13-20 Kokilaben Ramanbhai Patel’s Widow etc.
6 213 Private Agriculture 0-13-60 Ashabhai Nathabhai
7 253 Private Agriculture 0-22-32 Arvindbhai Javerbhai bin Maturbhai
8 233 Private Agriculture 0-09-36 Harshkumar Maganbhai etc.
9 214 Private Agriculture 0-07-52 Aashabhai Nathabhai
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10 215 Private Agriculture 0-07-26 Ghanshyamhai Ranchhodbhai etc.

11 216/1 Private Agriculture 0-05-86 Kokilaben Ramanbhai Patel’s widow etc.

12 195/3 Private Agriculture 0-02-90 Hiraben Ambalal Bhikhabhai widow etc.
Total 0-95-23

Village: Tundel Taluka : Nadiad (Rural)

1 2172 Private Agriculture 0-00-12 Shantaben Mangalbhai etc.

2 20/1 Private Agriculture 0-00-19 Somabhai Manibhai Gohel etc.

3 21/3 Private Agriculture 0-00-63 Rahulkumar Naranbhai Vaghela

4 21/4 Private Agriculture 0-00-69 Bhikhabhai Gababhai Talpada

5 21/5 Private Agriculture 0-01-08 Vishnubhai Budhabhai Gohel etc.

6 22 Private Agriculture 0-02-40 Manilal Melabhai

7 16/2 Private Agriculture 0-02-71 Udesinh Madhuji

8 16/3 Private Agriculture 0-00-66 Rameshbhai babubhai
Total 0-08-48

[F. No. E.-346908-03]

RAJESH SRIVASTAVA, Chief Project Manager (Const.)
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